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Hon.Mr.S.K.I. Nagvi, Member (J)

shri Shiv Prakash Dwivedi has filed
Fhis review petition in 0.A.No.1110/89
Hescided on 05.11.99, with the prayer
that the respondemts be directed to give
the apﬁ*ﬂ%ﬂgnt to the petitioner at
Banglore or anywhere else.
I find the prayer is beyond the
pcope of jurisdiction on review side,
therefore, the same cannot be entertai
The review petition is dismnissed accor

ingly. '
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